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Sir,

THE GAUHATI HIGH OURT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, 14IZORAM AND ARUNACHAL PRADESH)

Smti. Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Couft,
Guwahati.

No. HC.VII-05t200It 4Qso IA

Shri Nogen Senabaya Deorj,
District & Sessions Judge,
Udalguri.

}A
Dated Guwahati the \ ? September,2024

Station leave permission.

Your letter No. Dt(U) 6074 dtd. t3.Og.2024

Yours faithfully,

Sll-
RE IST R IGI N E

o No.Hc.vIr-os 12007 nq{l*qE r A, dated

With reference to the above, I am directed to inform you that you have beengranted station reave permission, with the officiar vehicre, at own cost/ from themorning ot r5.og-2024 ti, the morning of 17.og,2024, as prayed for. The Civir Judge (sr.Div ) cum Assistant sessions Judge, Udarguri, in her absence, the Chief rudiciar Magistrate,udalguri, and in his absence, the in-charge of chieF Judiciar I\4agistrate, Udarguri sharr remain incharge of your Court and Office during your absence.

Copy to: ) t1- 01- 21
t. 

_The Chicf Judicial Magistrate, Udatguri.

-)/ fhe Project Manager, Gauhati High Court

) RE ST I CE


